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these lands are held on lease by pri-
vate persons. An area of 230'85 acres
has been transferred to the Minisiry of
Education, out of the existing lands in
the occupation of the military. Certain
lands are held on lease. There are
also lands which have been acquired
for camping grounds, some of which
is being transferred to the Ministry of
Education.

Shri Radha Raman: May I know how
much lands so acquired were under
cultivation at the time of the acquisi~
tion?

. Shri Gopalaswami: I should like to
have notice for that question.

Shri Radha Raman: May I know
whether the Government have decided
to return any of the unused lands to
the original owners?

Shri Gopalaswami: Where land is
not required either for the military or
for other departments, an offer wilb
be made to the original owners.

Shri C. K. Nair: May I know the
total amount of remuneration due to
the land owners, from the Government,
and out of which how much hkas been
paid, and what the balance is?

Shri Gopalaswami: I am afraid 1
shall require notice for that also.

Shri Nana Das: May I know whether
any of these lands are suitable for
housing purposes, and if so whether
the Government propose to give those
lands to Harijans?

Mr. Speaker: The former part of the
Question a'one need be answered.

Shri Gopalaswami: There js a pro-
posal for the transfer of some of these
lands to the Delhi Improvement Trust,
which no doubt, will use them for the
purposes of housing.

Shri Radha Raman: May I know
whether the Government would be will-
ing to consider the proposal of return-
ing the unused lands to any co-operative
society for co-operative farming pur-
poses?

Shri Gopalaswami:
considered, when the
received.

That can be
proposal is

Shri Nana Das: May I know wbhether
the Government propose to acquire
house-sites at Bapunagar, Qarol Bagh,
for a Harijan colony?

Mr. Speaker: The hon. Member is
only making a specific suggestion.

Shri K. K. Basu: Out of the lands
acquired by the Government for mili-
tary purposes, what proportion of it
was cultivable land, and what pro-
portion arid lamd?
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Shri Gopalaswami: I have already
answered a supplementary guestion on
that. I am atraid, I must have notice
on that question.

AGREEMENT WITH UNESCO

+1762. Shri Krishna Chandra: Wil
the Minister of Education be pleased
to state:
~(a) the names of Technical Institu-
tions in which three experts supplied
under the First Agreement with
UNESCO have taken up their assign-
ments; .

(b) the remuneration of these ex-
perts payable by the Government of
India; and

(c) the academic and technical qua-
lifications of these experts?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research (Shri
K. D. Malaviya): (a) Indian Iustitute
of Technology., Kharagpur.

(b) No remuneration is payable by
the Government of India pbut free fur-
nished accommodation has to be pro-
vided.

(c) A statement is laid on the Table
of the House. [See Appendix VIII,
annexure No. 33.]

Shri Krishna Chandra: May I know,
Sir, the powers and functions of these
experts in the institution to  which
they are posted?

Shri K. D. Malaviya: They are car-
rying on research and are assisting us
in research work.

Shri Krishna Chandra: May I know,
Sir, whether they have any power of
supervision over the staff of the insti-
tution?

Shri K. D. Malaviya: They have no
power of supervision over the statl.

Shri Krishna Chandra: May I know,
Sir, whether the UNESCO has &lso
agreed to provide fellowship and
equipment for a scientific documenta-
tion centre?

Shri K, D. Malaviya: Yes, Sir.
UNESCO has agreed to provide equip-
ment and an institute fellowship.

_Shri Krishna Chandra: May I know,
Sir, where the Centre will be located."

Shri K. D.-Malaviya: I have no in-
formation at present.

Shri K. K. Basu: May we know the
nationality of these UNESCO experts?

Shri K. D. Malaviya: I have got no
knowledge of their nationality. Two
of them are perhaps Germans. But
by names alone I cannot say what
their nationality {is.





